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Non-Working of Telephones in Villages of

Pauri Garhwal (UP)

2204. SHRIMATI MALTI SHARMA:
SHRI RAJ NATH SINGH:

Will the Minister of COMMUNICATIONS
be pleased to state:

(a) whether Government are aware that a
number of telephones are not working
properly for the last one year in the" villages
of Pauri District, Pauri Garhwal;

(b) if so, the details thereof;

(c) whether Government have issued any
guidelines to the officials for quick-and
eficient service be provided to the



